
2255 .Oral ArisuTers i S£F1DMB&R 1956 Oral Answers 2̂56

l)een atrived at.  Generally, it has  been 
left to the shipping companies, and if they 
consider  it necessary to consult the Oo- 
iremment, diey may do so.  'Hie meeting 
of the  Shipowners*  Consultative Com
mittee is held for considering such matters. 
I personally think that there is no difficulty 
about  this  matter.  Tlie  shipping 
companies will go ahead in making their 
purchases on a standard basis which has 
Ijecn roughly  arrived at.

Shri Thanu PIUai< The hon. Mini ster 
said  that the Government are considering 
the question of giving further aid.  I 
Would like to know whether the  loans 
would be advanced for the' purchase of 
second-hand ships also.

Shri Lai Bahadur Shastri:  For
both.  It is for them to decide whether 
they would like to purchase second-hand 
ships or not.

Shri Thanu Pillai: I wanted to know 
whether the Government >\ill give loans 
for the purchase of second-hand  ships 
also.

Shri Lai Bahadur ShastH:  Yes, I 
said so.

Dr. Rama Rao: In view of the fact 
that there is great  difficulty in obtaining 
ships  \vhich are required very urgently, 
why don’t the Government take immediate 
steps to start a second shipyard  at  Co
chin ?

 ̂ Shri Lai Bahadur Shaatrl: That is 
a matter  directly  connected  with  the 
Production  Ministry.  Perhaps,  the 
hon. Member is aware that only four or 
five days before, the Production  Minister 
said in this House that they are actively 
•considering the setting up of a new ship
yard.
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Shrl Shafanawv Khan: The survey of 
this line from Guna to Nagda was  comp
leted.
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Office of Po(t Muter General, Nagpur

/Molla Abdullabhai:
 ̂*\Shrl Ammr Singh DAmar:

Will the Minister of  Cotnmunica- 
tlont  be pleased to state.

(a) whether it is a fact that the office 
of Post  Master General at  Nagpur will 
be submitted to  Gwalior after the* new 
States are formed ;  and

(b) the facilities available  to  the 
staff at Gwalior?

The Minister in the ISiinistry of 
Communications (Shri Ra) Bahadur̂ :
(a) and (b).  The question of  reorganis
ing Post and Telegraphs Circles,  as 
a result of the  reorganisation  of Stateŝ 
is under  consideration.

Shri  T. B. Vittal  Rao : May I
know whether  the scheme  could  be 
finalised soon,  because,  from  ist Nov
ember,  1956,  we are  going to have 
new States?

Shri Ra)  Bahadur : It will  not 
be possible  to  finalise  it so  quickly. 
We shall have to take a very many factors, 
into consideration including the number 
of post  offices,  telegraph offices  jmdi 
availability  of accommodation for staff*. . 
residential quarters, etc.  All such factors 
will have to be taken into  consideration, 
before we can come to any final decision 
about it.
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